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Expenditure on advertisements 

3973. SHRI MOHAMMED AFJAL alias 

MEEM AFZAL: will the Minister of 

URBAN DEVELOPMENT be pleased to 

state: 

(a) what amount was spent by the Delhi 

Water Sypply and Sewage Disposal 

Undertaking on Advertisements during 1991-

92; and 

(b) what is the value of advertisements 
which has been given to the newspapers 
(language-wise) during the said 'period? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN 

DEVELOPMENT (SHRI M. 
ARUNACHALAM): (a) Delhi Water 
Supply & Sewage Disposal Undertaking 
has reported that 
Rs. 53,03,373.92/- was spent on 
advertisements during 1991-92. 

(b)   i. English.. Rs. 26,36,848.20— 
ii. Hindi   .. Rs. 19,68,603.60'— 

iii. Urdu    .. Rs. 5,11,281.7(K- 
iv.  Punjabi .. Rs. 1, 86,634.42/- 

Self Immolation by Balmiki 

3974. DR. BAPU KALDATE: Will 

the Minister of URBAN 

DEVELOPMENT be pleased to state: 

(a) whether Government are aware of the 

recent self-immolation attempt by an agitating 

Balmiki protesting against the indifference of 

the authorities concerned in removing the 

NDMC garbage truck workshop in the 

vicinity of the Mandir Marg Balmiki Temple; 

and 

(b) if so, what action has been taken by 

Government in the matter to maintain the 

sanctity and dignity of the temple? 

THE MINISTER OF STATE IN THE 

MINISTRY OF URBAN 
DEVELOPMENT       (SHRI       M. 

ARUNACHALAM): (a) and (b) Yes, Sir. 
The Commissioner of Police has reported that 
a self-immolation attempt was made on 
1.9.1992 in a public meeting at the place of 
Dharna. 

The New Delhi Municipal Committee has 
reported that auto-workshop of N.D.M.C. has 
been functioning at its present site since 1957, 
if not earlier. Since the middle of eightees, a 
section of Balmikis has been suggesting the 
shifting of the workshop, a Civil Writ Petition 
decided by the Supreme Court of India in 
1987 has directed N.D.M.C. to take steps 
except removal of workshop to maintain the 

sanctity and dignity of the place as it was in 
the vicinity of the Balmiki Temple. For this 
purpose, a number of measures have been 
taken in pursuance of the Supreme Court 
directive and the Suggestions made by 
Balmikis and the area is kept clear. 

 


